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Sir,

Smti layashree Bora,

loint Registrar (Vigilance),

Gauhati High Court,

Guwahati.

Shri litu Mani Barman,

District & Sessions Judge,

Goalpara.

Casual leave.

Letter No. DJGI4765 Dated 21'10 2024
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Dated Guwahati, lhe Z9odober, 2024
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With reference to the above' I am directed to lnform you that you have been

granted casual reave on oz.ir.zozc, o4.r1.2o24 and o5.11.2o24, along with station

leave permission, with the official vehicle' at own cost' from the evening of

30.10.2024 till the morning oioo.rr.zoz4' The Addl. District & sessions Judge, Goalpara,

and in his absence, the Chieiludicial Magistrate' Goalpara' and in his absence' the i/c Chief

ludicial Magistrate, Goalpara shall remain in charge of your Court and Offlce during your

absence.

Yours faithfullY,

N

Copy to:

The Project Manager, Gauhati High Court'
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